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banks to small scale units on payment
of a nominal premium.

Supply of Raw Material—Small scale
units are assisted in their require-
ments of imported as well as scarce
indigenous raw materials. Where it
is not possible for small industrialists
to purchase certain types of scarce
raw materials in large quantities, the
State Small Industries Corporation
obtain them in bulk and supply to
individual entrepreneurs.

Export Promotion Assistance— Small
Industries Development Organisation
renders various services to exporting
small units for manufacture of export-
worthy products in respect of product
designing, product quality, packaging
and allied services. This Organisa-
tion also conducts export training
courses and renders consultancy ser-
vices in the field of exports for the
benefit of small scale units.

Provision of industrial plots/sheds—
Industrial Estates with pre-built fac-
tory sheds/developed plots have been
set up in different parts of the country
for coordinated, inten:ified and inte-
grated development of small scale
industries. The Industrial Estates
provide at one place, all the requisite
facilities necessary for starting small
scale industries viz. water, electricity,
transport, banks, post offices, can-
teens etc. and hence help the small
industrialists save their time and
resources.

Modernisation of small units—The
programme of modernisation bas
been launched to help the small scale
units and to keep them abreast with
the latest information on production
processes, product designs, technolo-
gical development and training facili-
ties through provision of effective
technical consultancy services and
other forms of assistance. For the
purpose of modernisation, certain
industries have been selected.

(10) Fiscal Concessions—Small scale units
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are provided number of fiscal conces-
sions in matters of excise, income-tax
etc.
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Cost of production of atomic energy

*340. SHRI NIREN GHOSH Wwill
the PRIME MINISTER be pleased to
state :

(a) the per megawatt cost of production
of atomic energy ;

(b) whether it is different in different
atomic power plants ;

(c) if so, the figures thereof ;

(d) whether atomic power is cheaper as
compared to thermal power ; and

(e) if not, the reasons for building atomic
power plants ?

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI) : (a) to (c). The rate
of sale of power from Tarapur Atomic
Power Station and Rajasthan Atomic Power
Station is currently 23.23p/ KWh and 31.34p/
KWh respectively.

(d) and (e). Nuclear power is competitive
vis-a-vis coal based thermal power at distan-
»ces of 800 km and more from the pithead.

SRAVANA 26, 1905 (SAKA)
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Special Central Assistance to States under
Tribal Sub-Plan

*341. SHRI GIRIDHAR GOMANGO :
Will the Minister of HOME AFFAIRS be
pleased to lay a statement showing :

(a) the reasons for giving the Special
Central Assistance to the States under Tribal
Sub-Plan instead of giving the matching
grants ; and

(b) how far the new financial arrange-
ment has been able to develop the tribal
areas and the tribals ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR): (a) The
main source of funding for the Tribal sub-
Plan is the flow from the State Plan. The
Special Central Assistance is meant as an
additive or a ‘gap filler’. Because of this
very nature of Special Central Assistance, it
cannot be on a matching basis.

(b) The new strategy of tribal sub-Plan
has succeeded in focussing developmental
effort in the Tribal sub-Plan areas.

Sintering Plant for IISCO

*342., SHRI H.N. NANJE GOWDA :
Will the Minister of STEEL AND MINES
be pleased to state :

(a) whether Heavy Engineering Corpora-
tion, Ranchi is having negotiations with
M/s. Lurgi of West Germany for their colla-
boration in establishing a Sintering Plant for
the IISCO of the SAIL ;

(b) if so, at what stage the negotiations
are ;

(c) how much foreign exchange is expec-
ted to be involved in the venture ;

(d) which other foreign concerns have
offered for collaboration in this project ;
and ‘

(e) whether it is also a fact that M/s.
UZINE EXPORT-IMPORT of Romania





